MR. DEPUTY CHAIRMAN: The House is adjourned for lunch for one hour.

The House then adjourned for lunch at twenty minutes past one of the clock.
The House re-assembled after lunch at twenty-one minutes past two of the clock,
[MR. DEPUTY CHAIRMAN in the Chair. ]

SUPPLEMENTARY DEMANDS FOR GRANTS (RAILWAYS) 2009-10

THE MINISTER OF RAILWAYS (KUMARI MAMATA BANERJEE): Sir, | beg to lay on the Table,
a statement (in English and Hindi) showing the Supplementary Demands for Grants (Railways) for
the year 2009-10.

MR. DEPUTY CHAIRMAN: Statement by the Minister of External Affairs, Shri S. M. Krishna.

THE MINISTER OF EXTERNAL AFFAIRS (SHRI S. M. KRISHNA): Sir, | would like to make a
statement on the Prime Minister's recent visit to Saudi Arabia.

SOME HON. MEMBERS: The copies are not circulated.
MR. DEPUTY CHAIRMAN : Have not the copies been circulated ?

SHRI M. VENKAIAH NAIDU (Karnataka): You are aware of the practice that before the
Minister makes a statement the copies have to be circulated.

SHRI'S. M. KRISHNA: Okay. | will make the statement after the copies are made available.

MR. DEPUTY CHAIRMAN: Have they not been circulated ? Eﬂiﬁ copies 3T & 91 31T YT
statement § & STQTI After the copies come you make the statement.

Now, we will continue with the discussion on the Motion of Thanks on the President's
Address. Shri Sitaram Yechury.

MOTION OF THANKS ON PRESIDENT'S ADDRESS - contd.

SHRI SITARAM YECHURY (West Bengal): Thank you, Sir. | think, | have to change my
timetable. You always call me just immediately after lunch when the hon. Members.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: You will be fresh.

SHRI SITARAM YECHURY : Not only will | be fresh but also there is an advantage because not
many Members will be there to interrupt me. That is also an advantage. | hope you would not
interrupt me for the External Affairs Minister to make the statement.
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MR. DEPUTY CHAIRMAN: It will be after your speech.

SHRI SITARAM YECHURY': It means that he will be a bonded slave waiting for me to finish.

So, | sympathize with him.
MR. DEPUTY CHAIRMAN: He is duty-bound to be there.
SHRI SITARAM YECHURY : | sympathize with him. Please count my time from now.

Thank you, Sir, for calling me to speak on the Motion of Thanks to the President's Address
and | am participating in that. The President's Address is the customary annual Address. That is a
balance-sheet of the Government's work in the past year and what it intends to do in the future.
Before | come to the main thrust of it, there are certain issues, which the hon. President raised, on

which there can't be any dispute.

In para 2 she talks about the consensus on terrorism and that is of extreme concern for all of
us and, | think, in this House | must reiterate that the fight against terror is non-negotiable and there
can be no compromise on it. But it should be a fight against all manifestations of terror. Terror can't
be bracketed with any one religion or any one region or any one area. We had all these expressions
of terror from various angles in our country and all of them will have to be fought, and | would like the
Government to make sure that there is no discrimination between the various terrorist activities that
take place. Terror must be fought as terror. It is anti-national. As | have said, in para 2 itself the hon.
President has referred to a certain incident in West Bengal, an attack by the Maoists, and the need
for the country, as a whole, to rise to fight this menace. It is very correct. | have heard the hon.
Member from the principal opposition also raising this concern and, | think, the House, on this
aspect, appears to be completely united. The Prime Minister has, repeatedly, stated that Maoist
violence is the single largest gravest threat to internal security in our country. But, Sir, what we now
want to know from the Government and what has not been referred to by the hon. President is the
fact that there are members of the Union Cabinet themselves who have actually said that that
incident which the hon. President has referred to in her Speech, was not committed by the Maoists.
They have gone on record to state that. They have gone on record to state that stop this military
operation, not military but the operations against the Maoists in our country and ask them to come
for talks even without abjuring violence. Now this discordant voice coming from within the Cabinet

itself does not augur well for the country. The hon. Prime Minister is not present at the moment. But
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the Government will have to give an explanation to this country and to this House. How can this
Government survive with such a major contradiction, where the Prime Minister who heads the
Cabinet says that Maoist violence is the gravest threat to India's internal security and you have a
member of the Cabinet who actually denies that the Maoists have perpetrated this attack that the
hon. President refers to in para 2? Now this contradiction cannot coexist. This has to be settled and
we are waiting for the Government to answer how they are going to settle this contradiction and what
is the explanation for this contradiction. That is something which the august House would like to
know ; otherwise, the sincerity of the Government in fighting this Maoist menace itself will come under

a question mark, which is not good for the future of our country and our nation.

Having said this, Sir, | would like the Government to once again remember that you can't hunt
with the hounds and run with the hares. You can't do both. In this, what is the collective stand of the

Government ? It must be brought out very clearly and we are expecting that answer.

There are many other aspects that the hon. President has covered, but because of lack of time
| may not be able to explain our position on all of them. | will mention some of the important issues

before | come to the main thrust of the hon. President's Address.

In para 15, for instance, the hon. President talks in terms of the Armed Forces, but there is no
mention of what progress has been made on this vexatious issue of 'one rank one pension’. This is
something all the political parties have espoused in the past. But on that issue, there has been no

clarity.

In para 55, the hon. President talks in terms of delivery of justice. A very important issue, Sir,
for the credibility of our nation rests on, the credibility which must be there in our people, that we
have a system that delivers justice. That has come under very, very severe question mark in our
country. In major disturbances and riots, whether it is anti-Sikh riots, whether it is communal riots,
many of the perpetrators have gone unpunished; many of the Commission reports have gone
unimplemented. So, in this connection, | wish there was a mention, the concern expressed by the
hon. President should have been followed up with some plan of action by the Government, which
unfortunately we do not see. There is also not a mention of the fact that there is a need for a National
Judicial Commission, which all of us have agreed at one point of time or the other. But why isn't the
National Judicial Commission being constituted which should take into account very important issues
concerning the integrity and independence of the judiciary, the appointment of judges, the issues

of complaints that come against the hon. judges which need to be disposed of as soon as possible
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because the more you keep them lingering, the greater are the doubts on the integrity of the judiciary
which we cannot afford? So, on these issues, | wonder why there was no mention of the National

Judicial Commission.

In para 71, the hon. President talks in terms of the contribution of the Non-Resident Indians to
our country. In that connection, unfortunately, there is no reference, at all, to the problems being
faced by our NRIs, particularly in the Gulf areas, particularly those who come from Kerala. There has
been a list of demands that they have raised with the Government for a number of years and the
money collected from them by the Central Government which should be used for their future and

their post-retirement benefits, that is not being done. There is no mention of that list either.

Likewise, Sir, there are many other issues that the hon. President has touched, which, if time
permits, | will get into. In para 73, Sir, the hon. President talks about our space programme. All of
us, with pride, congratulate our scientists for the tremendous achievements that we have achieved.
But in that context, Sir, the achievements that we have achieved, | think, will need to be tempered
with a warning which the former President of India, Shri K.R. Narayanan, gave to us on the 50th
Anniversary of our Republic. When he was addressing the Parliament in the Central Hall on that
anniversary, he made a very evocative speech. But | am reading out only that part which is
connected with our space scientists. | quote, and he said, "Our satellites shoot up from the midst of
the hovels of the poor"'. And this brings me to the thrust of the President's Address that we have all
these achievements but 'these satellites shoot up from the hovels of the poor'. And what is that main
thrust that the hon. President has made which | think we need to very deeply consider? That, | think,
comes in the end when she quotes Pt. Jawaharlal Nehru. Sir, my generation has grown up watching
the jottings of Pt. Nehru and one of those was the famous one from Robert Frost's poem which he
had noted down on his desk, ""The woods are lovely, dark and deep but | have miles to go before |
sleep”. We have all grown up reading those jottings. That was sixty years ago. The miles have
become longer and before we go to sleep, we seem to be having longer and longer miles to cover.
And then, the President says, and | quote from her Address, "We have taken decisive strides
towards reaching these goals. Still, much remains to be done. The road is long but our journey is in
progress'. The question is: in which direction is the journey in progress? Which direction are we

moving in?

When the draft of the Constitution was presented by Dr. B. R. Ambedkar on 25th November,
1949, these were the words he used. | thought this is something that comes to our mind now, and

after all these years, since 1949, 60 years of our Republic, this is still as relevant as it was then. |
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quote Dr. Ambedkar, "On January 26, 1950, we are going to enter into a life of contradictions. In
politics, we will have equality and in social and economic life, we will have inequality. In politics, we
will be recognising the principle of one man-one vote, one vote-one value; in our social and
economic life, we shall, by reason of our social and economic structure, continue to deny the
principle of one man-one value. How long shall we continue to live this life of contradictions? How
long shall we continue to deny equality in our social and economic life? If we continue to deny it for
long, we will do so only by putting our political democracy in peril. We must remove these
contradictions at the earliest moment, or else, those who suffer from inequality will blow up the
structure of political democracy which this Assembly has laboriously built up™ . This was said over 60
years ago and today, hearing the President's Address, we come back to this fundamental
contradiction, and this fundamental contradiction is: in which direction are we progressing ? What we
have seen in these two decades of neo-liberal economic reforms, what we have been seeing, of late,
is essentially the creation of two Indias within our Bharat - the illusion of a shining India which they
gave us, and the reality of a suffering India that they are giving us, and this is what | have been
repeating in this House. And it is this hiatus between the two, the shining and suffering India that is
growing. Now, we have gone through those figures earlier and | do not want to burden the House
with those statistics. All of us know that while we have the largest number of billionaires today in US
dollar terms in Asia, including Japan, in India, we also have 77 per cent of our population living on
less than 20 rupees a day. You had various estimations of poverty that have come up. You had the
Suresh Tendulkar Committee's report, which has now given us the poverty figure of 37.2 per cent.
But if you compare it with 1991, the number of poor in our country - the statistics and percentages
are good for analysis but, in real life, you see absolute numbers - there are today 10 crore more
people below poverty line in India than there were 20 years ago in absolute numbers. These are

figures from the Planning Commission.

The NSS latest round data has given us 3.9 crores or nearly 4 cores of people have slipped
into poverty. That was the latest figure we have for 2004-05. In that year alone, 4 crore people have
slipped under poverty only due to health expenditures. Because of privatisation of health services,
they cannot afford their health expenditures, 4 crore of people have gone into poverty in one year
alone. This is the National Sample Survey, | am telling you, Sir. So, the creation of these two Indias,
Sir, and that is the reality that we have today, and we are moving in a direction where it is not

my India i.e. Bharat as our Constitution says, but it is my India that is divided into two Bharats or my
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Bharat divided into two Indias, a 'shining India' and a 'suffering India'. And that the hon. President in
para 5, para 7 and para 3, in the initial lines, | mean, when she outlined the whole thing, she has
given the basic thrust of this UPA Government, and that basic thrust that has been given is, one, the
impact of the global recession, how to protect our people; and two, to work for inclusive growth and
in paragraph 7, she talks of the question of price rise. Now, the question again that comes up here is
that in this Budget also, the direction of the progress | am talking about, is the creation of two Indias.
And what have we done in this Budget, Sir? In this Budget, that was presented, you have given a
concession of Rs.26,000 crores to the direct taxpayers, which is essentially the corporates and the
high-end income-tax payers, and you have collected Rs.46,500 crores through indirect taxes, which
is, what will be burdened on the common people. So, the shift of resources again continuously
keeps taking place towards the rich, and the whole Budget has planned for a nominal increase in
expenditure of eight per cent. If you discounte the rate of inflation in real terms, the expenditure this
year by the Government of India would be less than what it was last year. And, if it is going to be less
than what it was last year, where is the thrust for growth, where is the stimulus for growth? And
whatever growth you are giving, you are giving it through such lopsided policies where the rich

become richer and the poor become poorer. And on top of that.

Sir, the question that does come up is, here is a Report which the hon. Finance Minister has
presented to the Budget, and this Report says Statement of Revenue Foregone. Sir, the Statement
of Revenue Foregone says Rs.5,02,299 crores is tax foregone. This is the legitimate tax which could
have been collected. Okay, even if | were to give the benefit of doubt and say the foregone taxes in
terms of indirect taxes were meant for economic stimulus given the global recession, if you minus
that, what is the tax foregone, as far as the corporate income tax is concerned? It is Rs.79,554
crores, nearly Rs.80,000 crores has been foregone from the corporate sector. From the high-end
payers of the income tax what is foregone is, Rs.40,929 cores. Put these together, you have
Rs.1,20,000-odd crores of the legitimate tax that the Government could have collected, that was not
collected. If you had collected this amount and utilised this through public investment, building your
economic and social infrastructure that is much needed in our country, we would have been able to
generate jobs at a very high level, and that, in turn, would have generated demand within the
economy, which, in turn, would have provided the impetus for manufacturing and industrial growth in
the country. But, instead of adopting that path, you adopt path of giving concessions to the rich, to
the corporates and impoverish the rest or the suffering India, as | have just explained to you. So,

this direction, the direction in which we are progressing, like the hon. President has said, that is the
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direction which, we think, is not the direction which was envisaged at the time of Independence, at
the time of adoption of our Constitution and the Republic. On top of this, Sir, comes the very
unfortunate, | think, | have called this unfortunate, reference of the hon. President when she says
that this price rise is inevitable. | mean, we are told, "Sorry, you have to suffer. The price rise is
inevitable." Why it is inevitable, she tries to explain it. But, Sir, we must understand what does the

price rise mean. The price rise normally means that there is a shift in income.

The more expensive an item becomes, the consumer pays more; that is, the working people
who earn salaries pay more; and, the people who produce these products earn the profits and they
gain greater profits. Sir, even the Prime Minister once referred to it and what we call it crony
capitalism. In India, when price rise takes place, it is not the producer who gains, it is the middleman
who gains. You have our peasantry being impoverished, you have the common people suffering from
high prices. Who are the people who are making this money in between? We have been raising it and
many issues have contributed to the price rise that have been referred to by my colleagues from the
other Opposition parties, so | am not repeating those points. One point we must understand, who
are these middlemen who are gaining? When we always raised this issue and say to stop this
speculation in commodities exchanges on essential items, stop or ban this forward trading, futures
trading in these commodities, we were always told that that does not contribute to the rise in prices.

Then what is the reality, Sir?

Here is from the Commodities Exchanges annual reports. The value of trade in agricultural
commodities during the fortnight ending January 31 was Rs.52,313.63 crores. Compared to last
year's, of the same period, it has gone up by 65 per cent. For the whole year from 1st April till 31st
January, it was Rs.10,13,379.97 crores. For the comparable period of the last year if you see, it has
gone up by a whopping 102.59 per cent! If the value in forward trading and futures trading goes up
by a 102.59 per cent, what-does it mean, Sir? There are profits there. How can forward trading give
you profits except when the prices rise? There is no other way forward trading can give you profits.
The prices have to rise. If the value of trading is going up so much, there is a natural pressure to
make the prices go up; otherwise, they would not make the profits. If they do not make the profits,

they would not invest in such big numbers.

What is the other evidence that you have that they are making profits? Here is the report that |
am reading out to you. This is from the media, but based on the reports by Investment Advisors and
the corporates engaged in commodity trading. It writes a very sarcastic comment, Sir. It says,

'Investors in food stocks are laughing their way to the bank." | would not name the company because
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| do not think it is correct to name, the last year, there is one company which made a net profit of Rs.
69 crores for the quarter ending September 30, compared to a loss of Rs.87 crores it made for the
same period last year! What are the ranges of profits? Those involved in sugar have got a profit of
341.62 per cent! Sugar profit was of the level of 341 per cent in this one year. Then, what else does
the Investor Advisors say, Sir? 'l am positive on sugar stocks. The best days are yet to come. There
is a similar story in tea as output in major tea producing countries like Sri Lanka and Kenya is
affected. It should not be a surprise if tea prices double from the current levels." They are warning
you, they are telling you that they have made all these profits, they made their killing, but it is the
people who have to pay the price with an inflation rate of more than 20 per cent. So, in this
background, Sir, hon. President's reference to say that this is inevitable is actually very, very
tragically unfortunate. So, what needs to be done is ban the futures trading and forward trading in all

essential commodities.

Secondly, Sir, we say that if the public distribution system can be improved, you can actually
contain prices. It is not inevitable as the hon. President says. And, what is the state of your stocks,
Sir? Your Economic Survey tells you that as of January, 2010, as against the buffer norm that you
require, as against 200 lakh tonnes of buffer that you require, you have today 474.45 tonnes in your

godowns.

This is your Economic Survey. What are you doing sitting with this stock, Sir? Why don't you
release rice and wheat to the Public Distribution System so that prices can be controlled? Instead,
on the other hand, you have reduced your allocation for APL category by huge amount of nearly 75
per cent. You have reduced by a huge amount your allocation for APL categories to the States when
you have all those buffer stock lying with you. So, what is this Government doing, Sir? Why is it
inevitable? Why is price rise inevitable? You release these stocks and on that basis let us see you
control these prices. But then that is something that is not being done. What | say here is that the
President talks of food security, in fact, last year the hon. President spoke of many things that the
Government would initiate in the first 100 days. One of those initiatives was the Food Security Bill, we
have not yet seen the shape of it, and the other one was reservation for women. You said within 100
days it would come. | remember the Leader of the Opposition and me both making the same mistake
when we talked of instead of 100 days, we talked of 100 years. It was last year on the Bill for
reservation for women. By mistake, inadvertently, both of us made the same mistake but somehow
now it appears, hopefully, that would not happen because the Government assurance for this has
come for March 8, on the International Women's Day. So, let us wait for that. But the food security,

that promise was made last year, is repeated this year. Calculations have shown that if you give to all
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families in our country 35 kg per month per household of foodgrain, the extra amount that would be
required from the existing food subsidy which is of Rs.52,490 crores, in addition, you would require
Rs.84,399 crores to eliminate hunger from our country. What is the concession you have given to the
corporate sector last year in the form of tax forgone, it is Rs. 80,000 crores. Instead of doing that, if
you had spent that for food security you would have eliminated hunger in India. So, it is not
inevitable. People have to pay the price. It has become inevitable because of the policies that are
being followed and it is these policies which are creating a situation in our country where there is
plenty but that plenty is not being distributed and that is because of the priorities that this
Government has. Therefore, | will only request them not to go back, harping back Pt. Nehru because

many priorities that Pt. Nehru set, they are dismantling today, Sir.

The President of India talks about disinvestment. In Para 38 talks of disinvestment and the
pretext is that it will give a higher monetization or a market value for your public sector enterprises.
The Budget has estimated a disinvestment of Rs.40,000 crores plus. Now any economist worth the
salt will tell you Sir, selling your assets to meet your expenditure makes neither economic sense nor
common sense. This is something which defies logic. Okay, even accepting the plea of the
Government, giving them the benefit of doubt, that we will use this money for social sector
expenditures, even then they are saying that we are going to allow people to become partners of the
public sector by selling shares so that its market value will increase. When are these shares going to
be sold? They are going to be sold this year vide the Report of the Public Enterprises. The Annual
Report of the Public Sector Enterprises, its Performance Review of 2008-09, tells you that 41 public
sector companies listed in your stock exchange, every one of them lost their value in market cap over
the last year. Every one of them ! All 41 put together have lost a minus 27.41 per cent of their market
cap last year, that is, when they are losing, when the shares are at a lower price, that is when you
are going to sell the shares in the market. What is the meaning, Sir? You are selling your public
sector for a song. You are selling your public sector for a song to allow private capital and foreign
capital to gain from you. Don't sell our country's asset which is the property of the people of our
country. Please remember, public sector is not the Government's property. The Governments come
and Governments go, the Governments only are the managers. The public sector is the property of
the Indian people and a manager cannot sell the property without the agreement of the people of our

country who are the owners of the public sector.

And if any manager wants to sell the public sector without the consent of the owner, i.e. the
people of India, then, the people of India will change the managers when the time comes. They will
get better managers. So, don't sell your public sector for a song to the private sector and to foreign

capital because that is not what Pandit Nehru said. So, don't go on invoking him and, then, demolish

242



whatever he tried to build. We have our criticism of how he tried to build. That is a separate issue.
But, this is something | think, which is a great disservice that the President of India is doing. She
should not go back to Pandit Jawaharlal Nehru to justify what they are planning to do now. But, Sir,
since we talked about the future of India and after sixty years that we are talking of, what sort of India
that our youth will inherit, please remember Sir, 54 per cent of Indians are below the age 25. Two-
thirds of India is below the age of 40. We are one of the youngest nations in the world. What are they
going to receive as a legacy is what we are determining today by our policies and what are they
receiving? Today, it is a great pride and very justifiable pride amongst the Indian youth and Indian
intellectuals saying that they are dominating the world's knowledge society. It is very true. Whether it
is the IT industry, whether it is your software industry, yes, Indians dominate. Virtually in every field of
science and advances, in every laboratory in the world you will find at least one Indian who will be
one of the top people working. We are very proud of that. The whole of Europe is actually a little
afraid saying that if this continues, then, India is producing annually more trained and educated
people than the whole of the European Union put together. That is the reality. But, then, when is this
happening? This is happening when only nine per cent of my youth which is eligible to go to higher
education enter higher education. You increase this number to 25 per cent, Sir, then, you will see
that India will legitimately, rightfully, be the leaders of both the knowledge society and intellectual
development in the world. Are we capable of doing that? No. What is required is our priorities and
where you will invest and that is where instead of giving these concessions you invest these
resources in a proper direction and that is when we can build a better India which is possible. So, the
result of these policies today, is neither are we gaining, neither are we able to reach and achieve our
potential nor are we able to prevent the burdens on the people and it is this direction that is
something that needs to be reversed, and, | hope in the course of this debate, if not in this debate, in
the course of the discussions the Government will seriously reflect on some of these issues. There

are some issues of concern.

Sir, yes, with regard to the foreign policy. We have always explained. The President of India
has laid down through many paragraphs on the issue of our relations with other countries. Yes, India
has a pride of place in the world. That needs to be maintained and our independent foreign policy
cannot and should not be compromised and there we have our apprehensions in certain areas. Since
some changes are not in the interest of our country, whether it is on the question of climate change,
whether it is on the question of the Doha Round of talks that are taking place in the WTO and on all
these issues, Sir, there is a certain shift, a direction that is changing, where | think, there is greater
and greater emphasis in our strategic relationship with the United States of America. We want our

country to have good relations with everybody, undoubtedly. But in para 64, the traditional foreign
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policy that the President invokes and talks about, there is unfortunately not even a reference to the
Non-Aligned Movement. There is not even a reference to the fact that the Group of 77 and India
moving towards the IBSA and that triangle-India, Russia, China, how are we going to bring these
two together into one BRIGS that we are talking about, Brazil, Russia, India, China and South
Africa? If that is the thing that we are working out, unfortunately, that articulation is missing and that
is why it makes us suspicious that there is greater emphasis on strategic relations with USA. | would
like to go on record that that is something that is not acceptable to any one of us that India's foreign
policy has to remain supremely independent in the interest of our country and not as a second fiddle
of anybody else, particularly of the United States of America. Finally, Sir, since we talked of Robert
Frost and Nehru, since we began and our President has also quoted from Nehru, of what he said in
the midnight of 14th August, 1947, | would only like to say that just before Robert Frost died he

philosophically summed up his experiences of life.

He said, "You ask me what life is, | will tell you in three words." He said, "It goes on." That is
life. It goes on. But, how it goes on? What is the quality of life? That is the important thing we need
to discuss. That is the important thing that we want to discuss. Mr. Venkaiah Naidu is not here. He
has quoted from a Telugu poet. There is a very famous Telugu nationalist poet called Gurajada Appa
Rao. He once said, 'A country does not mean its soil, its bricks or mortars; a country means its
people.’ It is the quality of life of people that is the most important aspect. If you measure it from that
point or yardstick or the Talisman that Mahatma Gandhi had given us that in the final analysis to wipe
every tear from every eye, | think, the President's Address does not, in any way, give us the

confidence that India is moving in that direction.

Finally, Sir, | would only like to conclude by asking the hon. Prime Minister and the
Government to seriously reflect upon some of these issues and it is possible to have a course
correction and that course correction should be done in the interest of the people. So, let us not
widen this hiatus between the shining and suffering India. But, let us together build a better India
which is possible, which is completely achievable and | hope this course correction will be done.
Therefore, we have moved some concrete amendments to the hon. President's Address and we will
take them up when the time comes. Therefore, we have these reservations on the President's

Address that she has delivered this time. Thank you.

3. RIS IR TAT (STR YTN) : AIAR, TR H U MR 39 T Bl 3R - AID!
gaTe ol g & Ao AeTeH G AeIedT $ AT IR Je1 370 3R o0 I & faaR
G BT JaTaAR TS [T| AIIER, Y8 Hecl gU 991 984 B ¢, W © [P AeTSH IIFART i Bl
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B ST BT BT Y. AT, TRPR B! [ERTEAT AR FH ArET IR ISP fAherd &l T B
PEAT 81 YUY, ARPR B 8Tl 3R Ueb BT H BB I qhall &

3MMEHHS TR A olfh Wik & 375788 a1
i =R 11 %2 Wl Rl & 8 B,

T ST o e fasye a1 fh & SUe &
W & T Weliep SXTG1 4 el emdre,
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FIARWET & £IT W < 7 Ul U &,
YT-ud A TS RSP HUs 78 914 &
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Sufard SR AT ol &, 9 &, 3ferd & 3R weT &, S wcde av fawars &1 BTaT oy e &
39 IR 1Gd ITaTT AN RAS I15a Al &, <ifdh fih $B a1 aF a4 oY I8 91 € 3R 8
Ry feemait # ax &% =rel o4 &1

AT, T TR ¥ 5 39 ANHINTT BT S IR T 6 o eneH) @1 Aderd Rk
STTPTAT 3TH W aTel It 3T e T 1 WA I8 AT §1 AIaR, 59 YR A0 & I
IUfer ok AT a1 &1 feaTd Ush AR R F T2T 21 31T 39 9T 3§ IR U=l &b A Pl
98 81 SHIS off iR U SIS gafery ot off fob oy~ IR TR U9 & 3iER 981 & B uret &
3R 95T IR IR 1 7Y T2 Igd TG dTel a1 T1 §7 A1 I8 TRE -3 &b W] IR J<e
# U 3R 8T o6 IR U9 3 RS -ARE 1 AP BN - AISTG 3Ty, TR e, F3-g
BRI T S| P ABA B 919 &, FrAa] b G=n WY 981, 22 AN a1 =1 8l T8, 379
IR I BT ST BT a8 SIS &, TR 5 JIFAHTIO1 H 7 1 IR T & forg $1s 76 781 € 3R
T & 5 93 BRE A1 {5 a1 IS 31 15 21 7R 2 oft @ Faret <1 Rredl I Wiffia slav '
1 81 2 g el 6 99 91 el § 9ga o faan s, afess Y e ® 5 59 a1 22 9% ugw
T 1 B W B 22 iWa! F I8 & o < AR

IR Y & AN 3T S 3R H2 o M+ B Heh fa@mn g1 g9 smexefiy g2 =it
St Y, T 291 B T VT IO AT &, S S0 €8 UR SR U § U FeTq WRBKR ¢ I8! 8, I8
91 Pvg ® AeT P SR U BT AU IR R GST HR BT TN fHaT 81 S8 80 BOIR RIS B
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..(TTHM)... SBM IR IS & BN & oy I TR ¥ 80 TR HRIS TUY Dl AN B, TR
T A9 -|HY IR YA T, <ifehT SToe 99 SR T 81 Tl §R i Pl ol 98 RIS
PI TS, 989 W GRS 71 981 R Ugd, 981 W UG drel Il W U, B B JHIERITel S g,
IS F T W IO BT T8, YIS Famr MR 3§t a7 @t BT @ 718 3R I &
T s IIMAGRY BT IAGT 3redel W) T & TIN fHaT 7| IR TS WRBR B @RIl B
THRA BT BIRT B TS| T gaads 31 §8 UM & foY TR¥ @71 31 I8 98 geoss 8, o8t W
1857 3 FITS el 718 o, il % 31T Haah! A1S BN JaerE< F @il & forg, FERT deiars & forg
foren war &, "geel gxalal & Y8 A Gl bur oAl Wa TSl Al g8 I STl drett R &1 3ot
oS & AN 981 A Tl IR I &l 4 ST B I BT a1 T2 PR I8 §, 9 AT 1 g g B
I PR TS ©, Fifp ITPI &1 & T G T8 81 8T 81 P75 DR P & gaelds Bl AR 78]
STET B

IYFHTIRT FEIGd, J-T W T8 HA! Sl 7 P8 3R WHR & AR a7 $e fF a1
AT Il 9979 ST 32 €1 I8 95 G2 &1 a1 21 SR 0e ¥ &t iR Y 3 3R foran £ SR
IO BT AT O9 T 81 BT, 59 I 6 IqP BIC-BIC T3 7 I S| H 37017 =17 2= 3301
HIITET i T q8TS <1 =TT §, SR Yo ¥ H 89R! WRBR 8 AR 98 TP [RR AWPR 8, YR IR
U H BRI IRBR BT NI &, Afb S8i+ 337 91d B! URaTs fhy 31 o a8 S9! WRbR wrelt
T, SR IR TS BT IR A1 # AU B &1 IR<I1a 195 URT ATl S8 A= Hem
#=ft St 1 frg) ford) @ik TSI~ wu & HET b 319 SR USw & BIS I §913Y, B SR IS
F IR R 31 & forg IR 21317 &R 91a B Rt TRT 41 S €, 319 &1 A faearsy T8 dwa
HEEEEE NGRS

SUHHTRT ARGy, Wl ERER W 59 9dl &1 99 IS $F &I Al 9 I8 21 RER
THIwell STRIES | AT 8, Qe 987 S AR Ugd A1 SR IS¥ A & 81h% 971 &1 3R 3 #
et @1 eRER 9T U, < 3MUd! SR USeT I} & ST IS ..(Hae)... Aed, fRamaa &
T T IR TS AR TG UGIS BT @ BN WRBR 7 Igiel SR SIsiel & a7 a7 997 fay &
5 o9 JeR & T A7 IR

SUFHTIRT HEIGY, § YS! I A8 § & B8 A8 Ugcl SR Ja¥ & PWD faurT ol s
WHR F 919 ¥ U Gt a1 o) fF Ager Ire we | 1 f3a Smoem| 71 & #et # 2R & i -
PRSI ART R &, b AT B8 HEIH 81 Y & 3R P75 ARBR Bl IRP J IR T4 PR Bl T
o T e e R 2l

SUFYYRT FEIGY, STl & AT # 71 A7 SR WS ARGR &I METE] BT WATeT @1 T § 3R
TET &l BT AT IET 7T 8| T F forg Y fasredt endfed &) 78, 698 AR Sekdl @t o &
1 ATE-AY oft S1frep fasTelt o R 1ef < o foraT SITen 21 g ufy AEtear & Stfvryor 7 fone oft
STl TR & IR ¥ B T8l HBT T 81 ST &1 a1, JAUTYT 3 I75iia et Jrior fegeia=on
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YRATSTHT BT STHGR TAT BT AT 7, AT SR TSI P 3ex SHN ARBR o ITegT A YR 8T
T BT 7T B ft, T IR g ORPR §RT IS BRATS el BI T8 8l T8 U & A1F W9 T8
g, AR e?

SUFHTIRY FRIed, H TaRIcaIg B FE, S GR 9 Bl G 8, IGP! aRPB & far
TTEAT §1 SR I & SIRES A o1 §U ST H, TRGS AR 7L TQ¥ & Taqaanadl 4 e &
T ITR T3 ARBR 7 P IR AEE & (7Y beg TRBR A IR AT 81 SART T84, TR =1l Y1
AT | THAATE ! TR A e BT B 6% 8] 8, I 3Midharg 3 5g1 78! § iR &S IR 759
WHR 1 39 TG § 5 WHR B YA HoM 81 75 TRBHR 39 TS, Iharg d as A
TR A DY, offhT Il Sif b ARYHTTOT § SHHBT BBl Bls URKd a1 [T 1T Bl AIAR, 89
F ST § 3 R 31 TaTel 7 T B oy o SRS wHsiid gu 20| U8 95 g & a1
81 U SHATS IR 991 gl © 3R SHBT U qatad &l AR bR AT 1 T8f U= HTaRy 7a] Ul
T 2, S S IR Y% BT AGTA WY o ol Bl B AT ORI, AR Vs ST q41g 81 Skl 2,
T 99Tg 81 I &, AT 9918 81 9T 8, offdhe Iy St o 1T or # ST ! bl fores -1al
B YRA--TIT BRI fhalIHIeR AT BT 8T IR Tl Jferd B I8] &1 I8 RIS WM &, 9]
RET PR BT b5 PR PI ST 21 I8 G S 8 6 =9 FU1el BT BRIe 2 3R gordt axfig
Tffafer AuTe | M & 918 I9Y WWHR IR-IR A1 I F 918 I 575 WRHR B IRE J By
Heg eI &1 H YU HS < IS ARG SN Pl 4TS <7 A8 §, S €6 APped b A 39
ceaTe | e W8 2, oS 8 2, I3 <8 71 S I e fhan 2 {6 59 39 sidwans & fog
5 & S gl & foy AR 78T B

S, 3ITST HEITS & 9 § 95 991 g 21 R 9 AEME 9 WM T, W IR 4§ T/,
gferd, SUfer, T ot e 21 R TRE & 78S B &R O dRE 9 3% WRaR & A4 A
ST - FATETON &1 8, I TE TS 3R Aferes Tt &1 MO AT BT oAb 30+ 95 T
P11 I HET 6 TR g 3BT T 2 AT I8 YIS AUITS SR 1 H AT 7 qR
SR <A1 9Tedl § {6 TR H 59 WS I 1M, ferd, oS ANl Pl o9 FoqR e & b d
T9-39 ©e frafrard gu § ST @ied 21 g 7red € 5 9 el wR Sseie wied 2 ok @9
ITHT VS 7 1 AT fet| 3179 I8 1R T 30 I8 HIRMT T2 3 o TIaT 71 S | STt 7
JHTST % dferd et Y o A BRI 3R Aherdr ™ &) 919§, 39dT heldl B Bl Ri%
3o 2 f 3y =med 2 6 orfiR iR ok 81 911 &iR TR iR T 81 5T 39 fausid g Iy
TREBR A, I ATt 7 ITh! G < & foIg IR 321 930 #30 Feman 7 TR 31feres Ao
Harferd HRad dferd RN &l 9 |t Tuq aiky ATE Nfde Aag 3 3 HIRM BT 81 Uh T < BT
T foraT Bl 98 99 9 TN &, dfual @, gferal &1, el o, et @1, e fog
e F arar A2 q HiARTT FISH SN 7 HET 2AT| Y R SN ) B a1g et B, "W TE B,
BB &, AMM $B 81 ©§, Beald 8, AR ANl § 9P U U AfIeT g, 39 IR &1 o1F 781
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TEAT DT 31T, TS MMEH TRIT B, TR AG 2| T8 ATae ST S, HHRT s o 7 fhar 8,
e % T 9rET AR 7 BT 81 S 99 HEH B gieT HrEd 3 97 W& 81 9 R SR
T3 & 7L, afeh I S HI-HH H ST ST @ 8, RIS B, URIGH Bl 31 9971 W& &, ST
B el W& €, S9! 971 W& © 15 I8 TFeRT 81 <9 § 3R 59 9% R IRaP 86 JeR] ol
..(TIT).... T IR T3 FEGATT BT A1 T8 72

sft I/ ARV AR (STR IS : AT IR & ...(FAUM)...

31, 3iRaerer ST T[WT : 379 I Mure it ff SR i QT e 21 ..(FaE)... ARl JTRero
H ..(FAE)... 8 TR BT AfTT AREVN & Aeel § Iga THR Bl o & oy faet srga fowan s
&1 21 AT 3 ryes §1 &9 Al fRET0T e &1 W B &, Afeesl B ITH1 86 Al
MR, AP ITH o1 T1eT &7 AUSefes PR, Ases olsd, 314141 B aAfgersi & fag s
FAT JraeTe {1 82 97 fIY S9d 3fER el ¥ WIae g1 d1f2y) I8 §HRT 399 Ry gl
HAIEAIRES & TR A ..(FFEH)...

31, (STl TS Q. SUgaT (TSR : A el &l A dsarsi

S1. 3Raerer ST AT : HSH, 8 TS Bl 91 P8l PR I8 8, B9 Al Sle Bl a1 IR B 8
..(HAYT)... ATIAR, AEMHIEH & AT H R ST, STl 3R ORI a1 fardt g
FRIID ST BT Seoid 8| TaTd| Ud Wret XTI febrai # Afeefrail o1 50 viererd sfeeror &=
BT 9 91T HE TS 51 TH SHPI TR B &, clfch JRE &b R H A0 [Jegpet J14 1 =
gafery 7, RfF 5 AR Ud AR TS | GXHRT Fareit #§ SIRE $T G B <
=TEH 81 ARBR - 1 Hraer a1 & & fe 1 ue Teb a9 b &1 |_1 STl &, Al a8 U 39
FHTST |1 ST ARBR WTell Y&l Bl e rafey § SiH-geidx Te1 9 3R  qa1ST 81 S|
U & QR A1 ¥ 81 arell RIGAT A F 10 U2 g8 &1 surrender HRAT 3IeAD &1 514 ARBIR H Hall
TET 81N SR U8 THIS EI Tt SITG, T SATRET0 T AT 81T | SRFE g df I8} PE PR T2 R Sl
% BIs UG candidate TE1 e TBT 81 T A1 81, AT A9 el S| b I8 Yo yeaiarad
g 81 AT H WRPR P AREV AT SlATSler 81 &ATS THY TSl B AU §IRT de-reservation
process Y% T T &1, T1-TR AT IR TaT Bl 7 WY AR ST 918 I A 9oft H 98
TN I8 gford o & a1, SR @ % ey B 1T 71 H WReR | Wi aal § 5 IR U8 W
ST, STRfET UST & backlog BT AT P MR IR T SV 3R de-reservation éﬁib‘l'{f?ﬁg?ﬁar_c{
T TTq e syReror o forofl &1 & R o) faban s

AR, T ST 51 W) b T IS AT b FAST & qad HAGIR 991 I Reemrarerds, ht
AT, FHATS!, W S dTel, ATSibel g 3 181 o (] a1 [IETS] HTgRI BT HEl BIs Ieeid
39 {7 # TET 21 oIS ¥ MR H IASNIR @ 31 FH 7, R fawa Y anfdes w7 &R
Tt a7 T 51 SITHTYOT 3 ST Bl BIs 18P 7181 2
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ST, T A P TR H A€ Bl aredl § 3R H IRBR A AT AT H IR B3]
o B9 WRPR F Igd SHE T, <l R ) ST SIFI, |qaRT &, 3119 PIRMT HRY, A9 TR T
1 I SUET D11 IS AMAHTTO Pt e -
IE T & EDIbd A T Bl AN,
{3 I STt 9§ STeTehell gl HE dl @i,
T &, 1 g TOR 78] 3T,
S §boTaT &, I8N b W daed alTil| ..(aLH)...

el 9e1 HRA : U oIy TR gAY

S1. 3TReereT T T[T : U A9 2R A <AAY1 I8 WRDBR & fory &, ST e [{rs feTee off
A PET B
A BT R feedt F <@t BT R,
- RTSATg SfY, Ha! GAT ST
BT R feedt F <at BT R,
9 &= a1 78 Ag T g el B,
TR =< BIE BINT STl are! B
AIIER, 81 Teal & W § 37U I WA BT g SR Yz ST HETH A 3 R
DRI § b ATIE gTeb] gl MU U] Ig-qg gAdTe]

MR. DEPUTY CHAIRMAN: Now, the hon. Minister has to make a statement on the Prime

Minister's visit to Saudi Arabia.
DR. (SHRIMATI) NAJMA A. HEPTULLA Sir, he can lay it.

MR. DEPUTY CHAIRMAN: Okay; if you want, you can lay it.
STATEMENT BY MINISTER
Prime Minister's visit to Saudi Arabia

THE MINISTER OF EXTERNAL AFFAIRS (SHRI S.M. KRISHNA): Mr. Deputy Chairman, Sir,
with your permission, Sir, | lay the statement on the Table of the House.

"| rise to inform this august House about the historic visit of the hon. Prime Minister, Dr.
Manmohan Singh to the Kingdom of Saudi Arabia from February 27 to March 1, 2010 at the invitation
of His Majesty King Abdullah bin Abdul Aziz Al-Saud.

The Prime Minister's visit to Saudi Arabia took place 28 years after the last visit by an Indian
Prime Minister, that of late Smt. Indira Gandhi in 1982. Prime Minister was accompanied by a high-
powered delegation consisting of Ministers of Health and Family Welfare, Petroleum and Natural Gas,
Commerce and Industry and the Minister of State for External Affairs apart from senior officials.
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